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 matter.  But  the  Maharashtra  Government
 is  demanding  one  thing  and  the  Finance
 Ministry  is  deciding  in  the  other  way.

 (Interruptions)

 SHRI  BALRAM  JAKHAR:  |  have
 told  you.  There  is  not  much  now  to  do.

 (Interruptions)

 SHRI  RAM  KAPSE:  |  would  request
 that  if  a  meeting  of  the  Finance  Minister,
 the  Agriculture  Minister  and  the  interested
 MPs  is  arranged  in  the  next  two  days,  that
 will  help  because  in  January,  you  are
 expecting  the  World  Bank  loan.
 (Interruptions)

 SHRI  BALRAM  JAKHAR:  You  need
 not  worry  about  that  now.  |  have  told  you.

 SHRI  RAM  KAPSE:  Maharashtra.
 Government  wants  us  to  worry.

 SHRI  BALRAM  JAKHAR:  There  is
 no  question  of  any  profit  making  from  the
 Maharashtra  Government  to  the  Central
 Government  or  otherwise.  They  are  part
 of  the  same.  We  will  do  whatever  is  best
 for  the  people.  That  is  what  the  Finance
 Minister  has  assured.  You  can  also  talk  to
 him.  There  is  no  problem  in_  that.

 (interruptions)

 SHRI  PRITHVIRAJ  D.  CHAVAN

 (Karad);  Madam,  Koyna  is  another  major
 centre  of  earthquake  in  Maharashtra.  Will
 the  Government  consider  _  installing
 modern  telecommunication  facilities  and
 wireless  telecommunication  facilities  at

 Koyna  and  at  Tantulikhurd  which  have
 been  experiencing  serious  earthquakes
 even  after  the  main  earthquake  at

 Marathwada?  There  is  none  at  the

 moment.
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 SHRI  BALRAM  JAKHAR:  We  will
 take  care  of  it.  (Interruptions)

 19.05  hrs.

 BUSINESS  ADVISORY  COMMITTEE

 Thirty-sixth  Report

 [English]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HUMAN  RESOURCE
 DEVELOPMENT.  (DEPARTMENT  OF
 YOUTH  AFFAIRS  AND  SPORTS)  AND
 MINISTER  OF  STATE  IN  THE  MINISTRY
 OF  PARLIAMENTARY  AFFAIRS  (SHRI
 MUKUL  WASNIK):  On  behalf  of  Shri
 Vidyacharan  Shukla,  |  beg  to  present  the
 Thirty-sixth  Report  of  the  Business
 Advisory  Committee.

 19.07  hrs.

 SUPPLEMENTARY  DEMANDS  FOR
 GRANTS  (GENERAL),  1993-94

 Contd.

 [English]

 MR.  CHAIRMAN:  The  House  will
 now  take  up  discussion  and  voting  on  the
 Supplementary  Demands  for  Grants
 (General)  for  193-94,  for  which  two  hours
 have  been  allotted.  Shri  Ram  Naik  had
 been  on  his  legs.  He  may  Continue  now.

 [Translation]

 SHRI  RAM  NAIK  (Bomaby  North):
 Mr.  Chairman,  Sir,  |  have  already  said  a


